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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 565/2025

IN THE MATTER OF:
Girish Chandel & Ors. ...Applicants
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THROUGH

(Kapil Arora) (Pravar Veer Misra)

(En. No. D/1421/2003) ( (En No.: D/4372/2017)

CYRIL AMARCHAND MANGALDAS

Counsel for Respondent No.5

Level 1 & 2, C-001/A Max Towers,

Sector 16 B, Noida - 201 301

Email: kapil.arora@cyrilshroft.com;

Mob: 9891056344 | 9560470559
Place : New Delhi
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ANNEXURE -4

96

CONSOLIDATED REMEDIAL MEASURES TO BE TAKEN WITH AN ACTION PLAN, BUDGETARY ALLOCATION AND
IMPLEMENTING AGENCY IN COMPLIANCE OF HON’BLE NATIONAL GREEN TRIBUNAL NEW DELHI ORDER
DATED 06.01.2026 IN ORIGINAL APPLICATION NO. 565/2025.

S. No. Environmental Remedial Measures Proposed Time Present Status

Issue Frame

Near Tunnel Portal- | Construction of Crate Wall/Gabion The construction of Gabion wall at bottom

II at Ardha, PO protection wall at the bottom and of Approved dumping site is under process

Purani Mandi, intermediate Reinforced Soil Wall of and 08™ layer of it constructed.

1 Tehsil- Sadar, approx. 700 mtr. length. 30" June 250 mtr RS wall completed and 450 mtr is

District-Mandi HP Slope stabilization by providing 2026 yet to be constructed.

(03 Sites). Coir-mat Gabion wall at bottom of 02 no. designated
Vegetative stabilization site along with coir mat for protection of

muck flow.

RD 183/500: Ropu Muck was dumped for Temporarily

Naala Bridge. levelled bed for creating levelled
surface for Girder casting, which shall
be removed after completion of girder Temporary drainage has been constructed

) launching by 31, March 2026 and the | 31* March porary e
. . and 02 layers gabion wall have been

natural drainage course of the nallah | 2026 ovided. Rest work is under process
shall be restored to its original profile, P ’ p )
ensuring unobstructed flow and
compliance with environmental and
hydraulic requirements.




195

97

Near Tunnel Portal-I
at VPO Bijni, PO

Construction of Crate Wall/Gabion

Purani Mandi, rotection wall/RS wall with prober Gabion wall work is under process, approx.
Tehsil- Sadar, ?oun dation and drainace rovli)siolr)l s 30" June 24 layers will be constructed and 08 no.
District-Mandi  HP o £€ brov 2026 layers have already been constructed.
(01 Site) Slope stabilization by providing
' Coir-mat .
i . Rest work is under process
Vegetative stabilization
th :
Near power house at Construction of Crate Wall/Gabion 30" June Mugk dumping completed.
VPO Bijni, PO . . 2026 Gabion wall work completed; 04 layers of
. . protection wall/RS wall with proper : .
Purani Mandi, . ) L. gabion wall provided.
Tehsil- Sadar foundation and drainage provisions
District- Mandi HP Slqpe stabilization by providing Slope stabilization by providing Coir-mat
. Coir-mat
(01 Site). ) . yet to be started.
Vegetative stabilization
Construction of Crate Wall/Gabion 30" June Muck dumping completely stopped.
protection wall/RS wall with proper | 2026 Gabion wall work completed; 02 layers of

Near Blasting site at
VPO Tandu, Tehsil-
Sadar, District -
Mandi HP 01 Site).

foundation and drainage provisions
Slope stabilization by providing
Coir-mat

Vegetative stabilization

gabion wall provided.

Slope stabilization by providing Coir-mat
the work has been started.

Total Estimated Budget: X 75 Lakhs
The cutting/Excavation works at Ardha Portal II and Ropu Bridge have already been completed and no further muck generation will
be there and so no muck will be dumped at this site in future.
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Misra, Pravar

From: Misra, Pravar

Sent: 17 February 2026 17:34

To: judicial-ngt@gov.in'

Cc: Arora, Kapil; Asawa, Ansh; Tambi, Aditi
Subject: OA 556/2025- Reply by Res No. 5
Attachments: OA 556 OF 2025- Reply by Res No 5.pdf
Dear Sir,

We write with reference to the captioned Original Application pending before the Hon’ble Principal Bench
and act for Respondent No. 5 i.e. Gawar Mandi Highways Pvt. Ltd.

Please find attached the reply [OCR version] being filed on behalf of the Respondent No.5.
Would request that the same be taken on record.

Kind regards,
Pravar





